The India International Arbitration Centre (11AC)

The India International Arbitration Centre (I1AC) has been established vide notification dated
13.6.2022, in terms of the India International Arbitration Centre Act, 2019 (as amended) for
creating an independent and autonomous body for enabling institutional arbitration. IHAC is
an institution of national importance and aims to inter alia, provide facilities and
administrative assistance for arbitral proceedings, maintain a panel of arbitrators and promote
studies and undertake teaching in the field arbitration, mediation and alternative dispute
resolution matters.
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